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M/5. INTERSCAPE _ REPAYMENT SCHEDULE

M/s, INTERSCA PE _ REPAYMENT SCHEDULE

16,871,391.00

13,871,391.00

10,871,391.00

4,871 ,391 .00

1,871,391.00

0.00

16,871,391.00

13,871,391.00

10,871,391.00

7,87t,39t.00

4,871,391.00

1,871,391.00

0,00

M.K. Shrawat
Member (Judiciat)

On perusal it appears that by 20.12.20U the debtor undertakes to make the
payment of Rupees Seventy Lakhs to the petitioner/Creditor. Therefore, in the
fitness of circumstances to review, the matter is listed for hearing on
22.t2.20L7.

In the Court the post Dated Cheques are also handed over to the Learned
Counsel of the petitionerrcreditor. The photocopies of the cheques to be ptaced
on record.

Bhaskara Pantula Mohan
Member (Judicial)
10.10,2017.

Date Outstanding Rs.

11/1012017 17,87t,39L.O0 1,000,000.00

201lt12017 3,000,000.00

20/t2/20t7 13,871,391.00 3,000,000.00

20/0\/20t8 10,871,391.00 3,000,000.00

2010212018 3,000,000.00

2010312018 4 ,87 t,391.00 3,000,000.00

20104/2018 1,871,391.00 1,871,391.00

Outstanding Rs. Proposed Repayment Rs

rLl10l2017 1,78,71,391.00 10,00,000.00

0utLl2017 L7,877,391.00 30,00,000.00

0LlL2l2017 13,871,391.00 30,00,000.00

30,00,000,00

0r/0212018 7 ,87 I ,391 .00 30,00,000,00

01/03/2018 4,871,391.00 18,71,391.00

3r/03/2018 1,871,391.00 1,871,391.00

Balance fu.

7,871,391.00

Balance Rs.

3,

Proposed Repayment Rs.

t7,87L,391,.00

7,87t,391.00

Date

0L/0t/2018 10,871,391.00

NCLT
Typewritten Text
Sd/-

NCLT
Typewritten Text
Sd/-


